
(iii) Liberalised licensing and·crea­
t ion- of large capacities in· 
components so as to ensure­
viable production base. 

(iv) Rationalised import policy; 
canalising and certain types 
of components for which de­
mand is mor.e than the- indi­
genous supply. 

(v)· Providillg R&D funds to pub­
lic sector units :md R&D 
laboratories for .upgrading 
and developmen: of products. 

(vi) Increased TV Iransm iss ion 
coverage. 

(viii Allowing the MRTP!FERA 
companies to the area of 
computer peripherals. compo­
nents and other high techno­
logy products. 

(viii) A separate standardisation. 
Testing and Quality Control 
(STQC) programme has been 
initiated to assist manufactu­
rers of electronics goods in 
improving the quality of 
their products. 

Spor. Equipment Lying unuse.d In 
Nehru Stadium 

43. SHRI SANAT KUMAR MAN. 
DAL : Will the Minister of YOUTH 
AFFAIRS AND SPORTS be pleased to 
state: 

(a) whether it is a fact that at I cast 
two crore worth of sophisticated epuip­
ment used in athletics. cycling and 
IYUlDUtics has been lying unused in 
baaementlll at Ihe Nehru Stadium, New 
Delhi and is rott in, there; 

# 
(b) if ~o. whether lhe Sportt; Autho-

rity of :ndia has work.ed out any scheme 
for re,ular utilisation of this equip. 
glenl i 

W,"tlell Answtf,s 9~\:' 

(c) -i f so, the broad· out) ines there- ' 
of; and 

(d) if not what sleps are being 
taken to prevent ils roUing;and to put 
it to proper use? 

THE MINISTER I OF STATE IN 
THE DEPARTMENTS OF YOUTH AF­
FAIRS AND SPORTS (SHRI R.· K. 
JAICHANDRA SINGH): (a) No Sir. 
The lotal valu: of the' equipm'ent1pur­
chased for IX' Asiad in respect of the' 
three sport disciplin'es menlioned is 
about Rs. 52 lakhs only. This equip. 
ment is avai labl e for use in siores in 
New Delhi patiala, Bangalore and 
Calcutt:; for its utilization. The equip­
ment is made availabl e for use for 
national coaching camps, national chao 
mpionships and other major sporls 
events. The equipment stored in the 
JawaharJal Nehru Sladium is in G,?od. 
condition. 

(b) to (d). Do not arise. 

Introduction of Five Day 1I'o5king Week 
In Central Government Offices 

44. SHRl K. PRADHANI : Will 
lhe PRIME MINISTER be pleased to 
state: 

(a) whether Ihe pros ant:! cons of 
introducing a live day working week 
in Central Government offic~s has 
since been examined; and 

(b) if so, its outcome and the stage 
at which the matter stands at present? 

THE MINISTER OF STATE 'IN 
THE DEPARTMENTS OF PERSONNEL 
AND ADMINISTRATIVE 'REFOMS 
AND CULTURE (SHRI K, P: S.NGH , 
DEO) : (a) and (b). The mailer is under 
consideration. 

. Lanka Getting U.K. Arms. Gunship. 

45. SHRI K. PRADHANI : Will ' 
the Minister of EXTERNAL 'AFFAIRS ; 
be pleased to Itate : 




